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5. ANNEXURE R-4 

A true copy of order dated 10.10.2023 
42-58

passed by the Hon'ble Supreme Court in 

WP(C) No. 13029 of 1985, titled as M C 

Mehta Vs. Union of India & Ors. 

Filed By 

New Delhi 
Dated: 20.12.2024 (DR. ABHISHEK A TREY) 

Counsel For the Respondent No. I 
D-202, Additional Building Complex

Supreme Court of India, 
New Delhi -110001 

Mob.9810047556 
Email:abhishekatrey@gmail.com 
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